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Measures taken to utilise the resources
of these Laboratories in a coordinated
manoer are :

(1) Directors of the laboratories meet
in periodic conferences to discuss
common problems.

(2) When the scientists visit labora-
tories, they discuss with their
colleagues their problems.

(3) Group meetings of allied labora-
torles, are proposed to be held to
discuss this matter in depth.

(4) Mestings are held to discuss over-
lapping areas.

(b) The broad ateas where co-ordination
has been attempted are coals, minerals,
medicinal plants, pharmaceuticals and drugs
and chemicals leading to better understand-
ing of inter-laboratory problems.

(c) Does not arise.
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Establishment of Tourist Centre at Marvanthe

3162. SHRI LOBO PRABHU : Will
the Minister ¢f TOURISM AND CIVIL
AVIATION be pleased to state :

(a) whether Government are aware that
Marvanthe temple possesses the unique
feature of being on a road which flows for
two miles between the wide Koolur river
and the sea ; and

(b) the reasons for delay in the
establishment of a Tourist centre at Mar-
vanthe for which land was acquired after
sanction in 1961 ?

THE MINISTER OF TOURISM AND
CIVIL AVIATION (DR. KARAN SINGH):
(a)-and (b). Previously, the development of
Karwar— Shravasthi—Marvanthe arcas as
a tourist centre was included in the Plan
schemes of the Department of Tourism but
with a severe curtailment in the Plan outlay
it will ot be possible to take up this work
from Central resources. The Mysore
State Government have, however, plans for
developing this arca.
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Signing of A. R. C. Reports

3163. SHRI NITIRAJ SINGH
CHAUDHARY : Will the Minister of
HOME AFFAIRS be pleased to state :

(a) the number of reports the Adminis-
trative Reforms Commission has so far
submitted and if these include report
regarding the State Administration ;

(b) whether the report on State Admini-
stration was not signed by two members
(Shri V. P. Naik, Chief Minister, Mahara-
shtra and Shri D. P. Mishra, ex-Chief
Minister, Madhya Pradesh), yet it purports
to bave been signed by them ;

(¢) if so, the steps Government are
taking or have taken to get the error
corrected ; and

(d) whether Government would also
send for originals of all the reports of
A. R. C. so far submitted and cbeck if they
were really signed by members who are
shown to have signed them, and lay a
statement of thelr indings on the Table of
the House ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA): (a) The
Administrative Reforms Commission has
so far submitted ten reports to Government.
These do not include a report on State
Level Administration.

(b) and (¢). The member is presumably
referring to the report of the Study Team
on “State Level Administration' appointed
by the Administrative Reforms Commission.
This report was submitted to the Commis-
sion, not to Government. Among others,
Sarvashri V. P. Naik and D. P. Mishra
were members of this Study Team. The
Commission states that Shri Naik did not
sign the report, but sent his comments
separately to the Commission. It also states
that Shri Mishra could not find time to
take part in all the deliberations of the
Team and did not sign the report.

(d) The reports of the Administrative
Reforms Commission are submitted to
Government in original. All the reports of
the C ission so far submitted to Govern-
ment cxccpt that on “Problems of Redress
of Citizens® Grievances” have been signed
by all the members of the Commission. The
report on “Problems of Redress of Citizens






